
537 DIscussion under AGRAHAYANA 6, 1914 (SAKA)& larmers'lnte/'8sts du8538 
Rule 193 SItuation aIIBCting agricultu/'8 to increase In priess ollertiliZers and 

(Hindt.and English versions) 0' 
the National Bank 'or 
Agriculture and Rural 
Development for the year 
1991-92 alongwith Audited 
Accounts undersub-section (5) 
of section 48 0' the National 
Bank 'or Agriculture and Rural 
Development Act,l981. 

(il) A copy of the Review (Hindi 
and English versions) by 
Govemment on the working of 
the National Bank 'or 
Agriculture and Rural 
Development for the year 
1991-92. 

(Placed in Lbrary. See No. L T-
2756192) 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI PABAN 
SINGH GHATOWAR): I beg to lay on the 
Table a copy.of the Notification No. S.O. 
1007 (Hdindl and English versions) published 
in Gazette 0' India dated the 4th April, 1992 
specifying cortain subjectfields in engineering 
and technOJOgy as designated trades, for 
Graduated and T echnicaJ Apprentices, 'or 
the purposes of the Apprentices k1. 1961 
issued under section 2 of the said Ad. 

[PIacedlnlbary. See No. LT-2757192) 

14.28 hrs. 

DISCUSSION UNDER RULE 193 

Situation Affecting Agrlcultu .. and 
Farmers' rntiNst. Due to Inc ..... In the 
P'~ ~f Fertilizer .nd Wh..- IMport - --
(English) 

"' MR. DEPUTY SPEAKER: SfvI BaJram 
Jakhar to reply to the debate. -

. Translation) 

Sf-ftl RAM VILAS PASWAN (Rosera): 
Mr. DepIIty Speaker, Sir, mora wheat has to 

w/Jeat ilf£31 
come on the 27th 0' the montb. 

THE MINISTER OF 
AGRICUL TURE(SHRI BAlRAM JAJ<HAR): 
What has been shipped has got to reach 
here. 

SHRI NITlSH KUMAR (Bath): The hon. 
Minister of Pinae has said in the morning that 
rice and pulses too have to be imported 
along with wheat In order to control the 
prices. So, please speak a bit carefully. 

SHRI BALAAM JAKHAR: I am already 
careful. Mr. Deputy Speaker, Sir, wlth your 
permission I would, first of an,lIke to thank an 
those hon. Members who participated In this 
discussion. I know that all ot them gave due 
il1l>Ortance to It and appreciated by giving te) 
priority to It they ultimately endorsed the 
proposition that the problem of 'ood Is above 
everything else and unless this problem Is 
solved, the country cannot made any 
progress. ThIs Is such a problem which 
applies to one and all whether one is engaged 
In farming or not, but everyone is concerned 
with this problem..We get food by whatever 
is produced by the farmers and when we get 
food, we gain strength and that is how II. 
goes. I have observed during the past few 
years that not even a ~-vlew has 
been taken as to how things have to be 
~theracanbeacoordlnatlon 
and what picture 01 the country has to be 
presented. 

Some points were raised by Shrl 
Kamaluddin ~ and Shrl Gogol ji. I win not got 
Into that. I wi discuss with them on what they 
have said. We have already had a talc wah 
them on wheat. W ... require suppOrt from 
all In this field ewn In tutu ... It is hoped that 
we win get support from aI. The Government 
has also to solve the prSms that..!llin the 
way. Some people !!!!!a and do also say 
that whatellWhas happened Is right. wher8as 
there are 0CheI'a who feel that • is ifllWP8l'. 
The Govemment has to give answer to those 
who say so. ----

Sir, the perusal of the history particularly 
the history after the year1947 makes 
everything clear. We have been noticing the 
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imbalance that has been existing between 
farming and industry. Nevertheless, we have 
maaeprogress to a great extent.J..would 
specially like to congratulate the farmers 
wOo made this country ~If-reliant in terms of 
rooa grains. The production of foodgrains 
was 50 million tonne when the 34 crore 
Indians which constituted the total population 
of ourcountrywhen it attained independence. 
Then came the issue of P.L. 480. We had 
also to resort to rationing of foodgrain.Land 
we did also import to meet therequirements 
of the country. Our farmers then came to 
rescue of the people, they lent their support, 
agriculture, universities were set-up, 
research-works were undertaken. The 
message ultimately reached the masses 
who accepted it and contributed to it as well. 
Our present strength is the result of their 
contribution. The present population oJ the 
country is 87 crore. Our hon. colleagues and 
hon. Mermers have raised the question as 
to whY"30TaKhs tonne of wheat had still to be 
imported. 

Judging it from a broader outlook, we 
find that we all are responsible. To some 
extent the nature is also responsible: All the 
parties should do a little bit of thinking about 
our achievements about how the population 
has increased whereas there is been no 
expansion of land. population has been 
increasing and there has been 
frangmentation of land. The situation will not 
i~0V8unieSsthedlvisionoflandcontinues. 
This thing therefore calls for thinking. This is 
said on the spur of moment because it was 
pinching me from within. Nowwhat is required 
is ~l~e effort. Otherwise we 
will not succeed. We will the have to think as 
to what we are going to hand over to our 
posterity. But what causes concem is that 
the farmers who contributed to the progress 
of the country have themselves not enjoyed 
the fruit of progress. Now there Is a greal 
difference between the resources of the 
villages and that of towns. There are 
differences in the standard of life, in general 
resources and In Income. Yesterday Shrl 
Devegoda j_)Vas temng thai he would l88i 
better. he "reduced to the status of a peon. 

that all his land might be taken over by t~ 
Govemment. We provide deduction to young 
pehons. The Government has set-up 
universities, candidates are admitted for the 
Govemment bachelor course in agriculture; 
but instead of working in the filed and 
incvaasing the production of grains out of 
'lIieir prnie"ssional knowledge In the interest 
of the country, they prefer seeking 
employment. J am stingily opposed to this 
system. What I expect from them is that they 
should utilise their expertise in such a way 
that the""COUiitry may derive benefits. The 
Govemment has also to see how it is to be 
done. 

SHRI NITISH KUMAR(Barh): The 
dignity of farmers and the dignity of labour is 
not there. 

SHRI BALAAM JAKHAR: We nave to 
ensure very thing. Farmers and those who 
total In the fields are both farmers. J do not 
find any differ&nce between the two. They 
are Closed Interrelated. You cannot 
differentiate them. We have however, to 
take notice of everything as to how they are 
there. What the hon. Member has said is 
already there In mind. I told even yesterday 
that on the one hand, we have our agriculture 
and on the other hand, there are other 
resource which give fourtimes more benefits. 
This is not good. The Govemment haSto do 
an)!, with this imbalance and we have to 
'aeate such a condition In which the farmers 
may have a sense of right and a sense of 
participation in the country and they may 
think that they ar& also important persons 
and this is my cherished desire. 

I thought thai I would get the support of 
you all in this efforts. We have to corrad If 
there Is anything wrong in all those 
perceptions. With this end In vie, I am trying 
to introduce this new agricultural policy. I wiD 
introduce It before you In a few days and th,en 
it wID be open for a discussion .• you would 
bring to my notice some shortconlngs In 
thai, then J would revise It. We do noI intenu 
to close the doors for your suggestions, the 
Govem~nt ~ ~ of an. AD the 
~auggealIOni have to be taken In. OW 
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wheat tmeort 
only goal is to rectify the errors. I know it. 

I recognise the persons who lend support 
or who have tried to extend support and 
sympathy. I do also know that there are 
some political games that·are played. Those 
who have done farming, those who have t~e 
experience of the troubles in farming know 
the reality. I am also aware of the trou6TesOt 
the farmers. I have not been engaged in 
anything else; even when I am sitting here I 
have been attached to the fields. I have the 
personal experience of it. I have seem 
everything. Hon. Raja Saheb, I have never 
forgotten what was faced by my forefathers 
and what was faced by the other villagers. 
There is no difference with you, you are my 
colleague. I love you and I hold you in high 
esteem. I do love the money-lender also 
because I am a follower of 8apu. I, therefore, 
do not keep In any mind the bitterness of the 
past I am aware of that and I want to remove 
It I have myself suffered all this and Just 
btltause of thiS my forefathers migrated 
from there due to social disregard. as we 
were compelled to sit always on lIoor. We 
were also not allowed to ride on the horses 
back.lamwellawareoftheadverse~ 

conditions under which my forefathers 
migrated from there. They used to fetch 
drinking water from places 10 miles away. 
What all have we got today is the fruit of their 
hardwood and sufferings, I also know the 
help extended to the farmers by the f!l0_n~ 
~ even today. However, in times of 
mtTation and cyclone etc. even today an 
impression is sought to be created that the 
farmers are quite well off and are the blood 
suckers. I fail to understand the reasons for 
such utterance because it is the farmers who 
toil day In and day out in the fields to feed the 
people, unmoved by the s..1l~ngeing weather 
,because till 70 the farmers were not supplied 
even electricity. At that t~there were not 
even roads. Whoever aftertoiling in the fields 
we used to come back to the home either on 
foot ()r on tractor. People at home used to 
find..i!.diffic~1t to recognize us because of the 
mud being all over our body. I am submitting 
aJl~.his because I did not like your yesterday's 
comment on my wearing suit and sitting in 
the House. 

(InterruDtionsJ 

SHRI VISHWANATH PRAMP SINGH{ 
Fatehpur): Such surcastic comments are 
permissible. (Interruptions) some times on 
your suit and some times on my 
cap.{ ''!!.!!rruptf2!1§) 

SHRI SALRAM JAKHAR: I am well 
aware of each and everything because I 
have toiled hard in the fields day in and day 
out and also worked on tractor for bread. 
Therefore, I would like to restore the social 
esteem of the farming community I am 
totally against the policy of the farmers being 
in a position of begging out for things and 
would like to see the farmers as benefactors. 
I want to oversee that the farmers ~et proper 
rightful remuneration of tFieir har work. _---

Shri Indrajit Gupta stated that one-sided 
Increase in prices will adversely affect other 
sections of society. It is not like this. I will 
definitely look after the interests of both the 
farmers as well as the labour class. 
(Interruptions) 

You see, there are no restrictions on 
movement of the agricultural products. The 
way ceiling have been fixed in respect of the 
agriculture alone is not at all justified because 
the Goe has already imposed a ceiling on the 
poor farmers. (Interruptions) we have to see 
that how best all this could be done. If you 
cannot do anything in material shape. you 
can atleast talk about the interests of the 
farmers. thiS is such an important issue on 
which all other things are interdependent 

Now the Report of the JPC is before us. 
Last time in the Hose Shri Devegowda and 
some others raised a question as to who gilts 
the lion'sshare.ol the subsidies being provided 
on fertilizers whether it is industrialist or 
farmers. hence this community who are the 
beneficiaries of it was set up. However, now 
the report of the JPC is being interpreted in 
various ways by the people of all hues. 
~ has been accepted and adopted. It 
!!!uot two ramifications viz some of the 
suggestions are contained in the report and 
some are not. In the light of all this, these 
suggestions are also to be examined from 
the benefit point of view. In fact sometimes 
harsh measures need to be taken from the 
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¢,h. Balram Jakhar] [MR. SPEAKER in the Chai~ .__ 

welfare point of view. You may comment 
anything. but I am always in favour of 
safeguarding the interests of the farmers 
and the adoption of any policy for the same. 
As I have stated earlier too as long as this 
policy is in force decontrol could be benefiicial. 
Yesterday and earlier too the han. Prime 

'Minister made it quite clear, while 
co~nti!:9 . on all the policies is in effect, 
trlcif all Ihero rooomrnedations have been 
acceptea-a:lcllor tOO! acceptance oT1fle 
remaining recom?iJd<ltions efforts mould 
be made. wniin 1[1(' fun. Prime MinISter has 
already gi .. on ·.h.~hen all~and 
by him tli'd'!1tion'r 1~ommendations 
shotJltj alSo t>fl ICC r:pfeil1b ameliorate the lot 
of the jarmer~ T,I8 re-n'On for doing so, as 
I have 000;) t,k.f,1Sihat all the Potassium or 
SuperphiolsE2!9-1e. PAP is imported from 
aoroaaancJ OJ: single ton of it is produced· in 
the country. Thus the manufctured products 
cost high So, under duress subsidy has 
been wll',di"awn and now the factories are 
runnir.:l ,!I de-control prices. We will have to 
make such arrangements as these factors 
mnyface competition of their own in a proper 
WdY .,R'Ifl41rding imports,lwould like to submit 
that receMy MARKFEO, Pu,;!jab, Jrnported it 
at Rs. 5, 800 ~ ton and the cost of IndigerlOUS 
production accures to Rs. 8, 800 Q!U'_ ton By 
withdrawing excise duty, removing transport 
charges etc. the cost of it was rediJcecI to Rs. 
1000 perton and now it costs at Rs. 7800 pet 
ton, as is clear from the statics. Later on. 
during the discussions with the Hon. Prime 
Minister I informed him that during the period 
of transition withdrawal wiD result in total 
dislocation. The the Hon. Prime Minister 
agreed to my contention and conmented 
that all this should be done In a proper 
manner and then the Govemment agreed to 
paysubsidy@Rs. 1 ,000 per ton. Therefore, 
a grant of Rs.340 crore was released to the 
states in addition to Rs. 5000 crores for 
minor workS. This way on the whole a total 
subsidy of Rs. 360 crores was given on urea. 
In this way the Govemment asseessed the 
position as to how it is to be d~ It 
accordmgly. 

All the State levy ales tax. 

14.41 hrs. 

It varies from state to state. In some 
states it is Rs. 600·625 and in others It is Rs. 
450 per ton, With the increase in price the 
states revenue released from the sale of 
fertilisers went up by one and a half times and 
the JPC has also recommended that Sales 
tax should be with-drawn. As a result of all 
these measures the price pet ton came down 
by about Rs. 2, 000 pet to.,. Later on, 
permission to import underOGL was granted 
too, to effect the domestic rise in prices. All 
the fertiliser plants have been directed to 
bring down their cost of production. 

Shri Indrajlt Gupta yesterday stated that 
fertiliser plants are going to be closed down. 
I would like to inform him that nothing like 
that is in the air. , would like to tell you 
something on this. 

. SHRIINORAJI'f' GUPTA (Midnapore): 
/Wnat ,dbout Public Sector Earlier Plants~ 

SHRI BAI ~'AM JAKHAR: I am stating 
all this abou' he PublIC Sedor Fertiliser 
PlrfIlts 0llly. If" the Public Sedor Fertiliser 
Plants are not in bad shape. , would like to 
submit that NEL, RCF, MFL and PPCL are 
making profits. But FCI. HFC and POlL 
which are also the Publish Sector units are 
running in loss and their accumulated losses 
stand at Rs. 351 cor6. These units are eating 
Into theit capltal base instead of making 
profits. Now It is the need of the hour that 
both the magemant and the workers should 
act 1M custodians. 

SHRI INDRAJIT GUPTA: Choice of 
wrong technology is a reasons too. 

SHRI BAlRAM JAKHAR: Units like 
KRJBHCO and IFFCO and making profits. 
The public sector units must think that ~hese 
units are not some body else's property but 
It is their own. So If they continue to run in 
loss, and the Government has to bear the 
burden of It as Ithas made good the loss of 
Rs. 360 crora then the element of subsidy will 
go up further. I wUl be the example of poet 
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Kalidas who cut)b.~~ranch of the tree on 
which he was ~ Therefore, this is 
fundamentally wrong. These units must made 
profits. It is my @n~V~hat these lose 
making units shoul brought back on rails 
so that instead of running in loss they may 
start making profits. 

In addition I would like to submit to you 
many a thing. You have rightly stated that 'if 
this is the magnitude of losses then what will 
be the effect on the welfare of the farmers 
and if he'farmers stop plying fertilisers then 
the agriculture will suffer. So, all thiS we have 
done to maintain the balance and this is also 
t clear indication of our approach and 

etion about the well-being of the farmers. 
Therefore, I would like to submit that balance 
needs to be maintained at all cost. I am just 
concerned about safeguarding the interest 
of the farmers. The Hon. Prime minister 

d t my views and advised me not to 
things which are outside my 

JU dlC o! If tomorrow we do not have 
mmugn resources aop they also refuse to 
..pail us out, how will the ifT1>Orts be possible. 
It is very simple. It would not be good if the 
present trend continuous, rather it cannot 
continue, ultimately it will had be stoped For 
instance someone sa ide that a child fell from 
a roof and fractured his leg, he was weeping. 
His father came down and suggested to give 
treatment to his ears to relieve this pain in . 
I want my actual pain to be relieved, the 
actual difficulties of farmers to be removed 
so that I may face the farmers and assure 
them that their interests would be 
safeguarded and that they need not -be 
worried about it. The need is to remove the 
actual difficulties of the farmers. 

Through the Agriculture Policy, we want 
to give a status to the farmer which he 
deserves and also has right to 6ttaTh;, We 
have to adopt policy accordingly, "VnrCio the 
same. 

Yesterday, Shri Vishwanath Pratap 
Sing.'1ji wanted to know how the subsidy 
saved would be utilized. I have already 
sl:,.'1mitted that I want to remove the existing 

. imbalance of trade. I want to change the 
systen for ever. That is why our agriculture 

wheat irrport 
policy has been framed with an objective 
providing aU the facitties in agriculture sector 
and giving an equal status to farmers, it aims 
at removing the discrimination against hem 
and not treat them as bounded labourers. 

SHRI VISHWANATH PRATAP SINGH: 
Has the Hon. Prime Ministergiven his consent 
to utiliZe the saved amount of Rs. 90001-
erore of subsidy to strength the agricultural 
infrastructure? It won't do if he does not give 
his consent in this regard .. (Interruptions) .. Is 
he willing for it or not? 

SHRI BAlRAM JAKHAR: The Hon. 
Prime Minister himself wants the same. 
whenever I discuss a matter with him I try to 
understand his points completely. Whenever 
he diseases a matter, he does so properly 
and convinces the other persons. Unless 
this sector become investment would invest 
money. It hardly matters whether the amount 
saved is Rs. 300 crores, Rs. 3300 crores or 
Rs. 4000 erores. 

SHRI VISHWANTH PRATAP SINGH: 
Amount of Rs, 9000 crore of fertiliZer subsidy 
has been saved. It is always said that capital 
formation is not taking place. It is because of 
giving subsidy? I would like to know from the 
hon. Minister whether he has persuaded the 
Hon. Prime Minister and the hon. Minister of 
Finance to invest the savings of Rs. 9000 
crore for strengthening the agricultura? 
infrastructure. 

SHRI BAlAAM JAKHAR: You should 
hsten. I am giving the detailed information to 
.;ou, you should at least listen to me. Because 
he gave the statement in Rajya Sabha, I also 
came to know about if from the news bulletin 
on televiSion and read in the newspapers. He 
said that this would be done next year. The 
amount will increase from Rs. 9000/- crores 
to Rs. 12000/- cores next year. 

SHRIVISHWANT A TH PRA TAP SINGH: 
Additional money should be invested. 

SHRI SALRAM JAKHAR: It is a matter 
of figures, it depends on savings. In 
Arithmetic. two and two makes four and not 
five, 
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SHRI RAM VILAS PAWAN (Rosera): clearly what you want to do or will do. 

Whatever amount is saved will be invested 
or not? 

SHRI BALRAM JAKHAR: I am stating a 
very simple things. I am to tell you that the 
entire money will be invited in rural sector, to 
provide facilties in that sector so a that rural 
upliftment can take place. He has given his 
consent for this same. 

SHRI RAM VILAS PASWAN: Will the 
saved money be invested in agriculture 
sector? 

SHRI BALRAM JAKHAR: It will be 
utilized for rural upliftment only, and all will 
have a share in it. Why do you bother? I am 
making an articulate stament and would like 
to explain how we want to accomplish the 
work. We wantto do everything systematically 
and for welfare of farmers. It is meaningful 
only rt there is complete balance of trade, 
proper investment. At the same time my 
submission is that you are to be blamed for 
creating this imbalance and today you talk of 
PDS. Public Distribution Systems should 
certainly continue. I am of the opinion that it 
should not be abolished. It will have to be 
continued for the sake of those sections of 
people who really reqUIre its service 

The Han. Prime Minister often gives 
assurance to strengthen the system. There 
is no question of abolishing it. Who will run 
PDS, do you want to throw this burden on the 
farmer, do you want to continue the system 
at the cost of the live s of f arme rs. 
(Interruptions) Uptill Now trade had been 
adversely affecting it. Traders are to be 
blamed for creating the entire imbalance. 
Whydo you blal'Tl'? farmers for it ? Strengthen 
them to stand at their own feet, give them 
their due rights, Give them incentives so that 
they may work properly. 

SHRI RAM VILAS PASWAN; who will 
do it? 

SHRI BALRAM JAKHAR: We will do. 

SHRI NITISH KUMAR: You please tell 

SHRI BALRAM JAKHAR: It is just Iik9 
reading the Ramyana whole night and asking 
the nextiDoo~ho was Sita (Interruptions) 
I am also saying tllat we will do it. I have never 
spoken any bitter word and I never take back 
the word once spoken, nor do I want to take 
back. I am repeating what the Han. Prime 
Minister said. I never give statement without 
consulting the matter. I always try to do what 
my conscience directs. (Interruptions) 

SHRIINDRAJIT GUPTA: Do you want 
to run PDS on the basis of import of wheat? 
Will it not run without import? (Interruptions) 

SHRI BALRAM JAKHAR: Do not quote 
the example of a particular contingency. new 
Year is about to start and more than 100 
million tonnes of Kharif crop is expected to 
arrive. There after Rabbi crop will come and 
that too seems to halle a bright future. It is 
expected to be more than about 76 million 
tonnes. The total production will not be lesser 
than that of the last year. Are we bound to 
import when we don't need. (lnterruptiontj 

SHRI INDRAJIT GUPTA: Procurement 
is going on decreasing. 

SHRI BALRAM JAKHAR: I was speaking 
in regard to the same matter (Interruptions) 

[English] 

SHRI INDRAJIT GUPTA: There is 
something wrong with the pricing policy. 

[ Translation] 

SHRI SALRAM JAKHAR: I am just 
coming to the pricing. policy . Do the 
manufacturers of goods like car, tractor, 
fans, cycles eto. have proper norms to decide 
the prices? We also have the same right. We 
would nether restrict our earnings nor would 
remain bonded labourers. We demand for 
an equal share. Farmers have equal tight. 
Why procurement prices etc. should be 
reduced. (Interruptions) 
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[English] I would not follow the prevailing trend of 

SHAI H.D. DEVEGOWDA (Hassan); 
Mr. Speaker, Sir, if the hon. Minister can 
kindly yield for a minute, I want to tell one 
thing, with the permission of the Chair. 

I well appreciate the hon. Minister's 
stand so far as helping the farmers is 
concerned. With the permission of the Prime 
Minister you have taken a bold decision. If 
you implement it. We will whole - heartedlX 
congratulate you. 

But I would like to draw the attention of 
the hon. Minister to what prof. John Kenneth 
Galbraith said which is very relevant so far as 
the subsidy component is concerned" I 
quote: 

"The basics Indian agricultural policy 
framework has served the country well 
and should not be disturbed by tinkering 
with the pricing policy or by wtthdrawlng 
subsidies. 

The International Monetary Fund may 
have different Ideas but the Indian Policy 
makers would do well to hear them out 
politely, but not take them seriously' 

In this regard I must compliment Madam 
Gandhi tor maintaining subsidy which made 
this country to be nearly selt-p sufficient But 
today. by withdrawing this subsidy, you are 
now reversing back the whole gro .... 1h of the 
food production. That is where Pro!. Galbraith 
has cautioned the Indian administrator that 
he should not take it seriously so f.r as 
abolishing the subsidy to oblige I.M.~. That 
IS what he said .. Thank you 

[ Translation] 

SHAI SAL RAM JAKHAR You be 
carefree. IMF al.thorities came here and had 
clear discusSion on the matter. They did not 
raise any oi.JJectlon.1 said that the Government 
propose to give ~ubsidey of about As. 30. 
000 on tractors and similar amount on with 
regard to irrigation, security drip irrigation, 
dug well and seeds. I would not let our 
farmers to suffer. I would like them to prosper. 

import. I am not a person to work under any 
reassure. I would like to give reply to Aaja 
ahib. He had asked what had I to do with 

priceS. The farmers had not invested money 
in the Kharif crop and there was no increa38 
in the produce. the prices of fertilizers were 
same as before. The crop was .. bout to ripe. 
Itoldthe Hon. Prime Ministerthatthefarmers 
were being discouraged. Aatherthey should 
be strengh~D!2 to purchase it. How will they 
purchase when they do not have money. 
You increased the price by As. 251-and I 
increased by As. 401-

SHRI NITlSH KUMAR: Whatthe present 
value ofjl. rupee? 

SHAI SALRAM JAKHAA: There has 
been no change in the figures during the last 
one ye::.r. The price of jawar was increased 
by As. 351- price of maize and bajra have also 
been increased a little. Price of Tur have 
been increased by As. 951-. price of pulses 
like moong and urad have been increased by 
As. 951- prices of gram by As. 651-groundnut 
by As. 1051- sunflower by As. 130/- These 
pnces were in creased at time when no 
expenditure was made. 

[English] 

SHAIMATI SUSEELA GOPALAN 
(Chiraiyinkin: Those who have surplus, what 
wiD they do? 

[ Translation] 

SHAI SALRAM JAKHAR: Those who 
have surplus have not committed any crime. 
They have done so for the sake uf people. 
Grants of about As. SOO crore have been 
earmarked for such cultivations and other 
facilties will also be extended to them. 

English] 

SHRIMA TI SUSE ELA GOPALAN: They 
are not getting it. 

SHAI SALAAM JAKHAA: That is 
something whICh has got to be done by the 
State. I have already given them the money. 
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[Sh. Balram Jakhar] of the days when the inputs and other 

I Translation] 

I have given them lot of funds but I can' 
do It alone. It Is the duty of the State 
Government to do It. The State Government 
should cooperate with the Centre, only then 
results can be achieved. 

SHRI RAJVEER SINGH( Aonla): Mr. 
Speat<er, Sir, this year the prices offertilizers 
have become double. The Government had 
raised the procurement price of Kharif crops 
last year. At what rate will it preaches this 
year? 

SHRI BAlAAM JAKHAR: Please listen 
to me. Now we will procure the Rabbi crop. 
I am Going to tell you about that. We are 
going to give remunerative price for the 
Rabbi crops so that farmers may get profit. 
We want to give farmers not only remunerative 
price, but also make them profitable. It covers 
three things. 

SHRIRAJVEERSINGH:TheAgriculura 
University pointed out about harvest. 

SHRI BAlRAM JAKHAR: They are also 
like us. many of us have got education thera. 
When there Is shortage the prices one 
increased arbitrarily. When the production Is 
high, pneesdecrease. There is apnee which 
his practical Wherein neither the producer 
nor the consumer suffers loss. I want that the 
Government should fix a price in which none 
suffers loss and the produce gets at least 2()' 
25 per cent profit. .. 

People never remember good old days, 
but they do remember had times. During the 
Green Revolution, the production was so 
high thqt in spite of huge population and the 
prevalent rate of Rs. 200 a quintal nobody 
was ready to buy wheat at even Rs. 160 a 
quintal. When Wheat was sold at the rate of 
Rs. 150 or Rs. 120 a quintal, even the people 
said .. 

15.00 hrs. 

SHRI RAJVEER SINGH: You are talking 

consumable Items used by farmers were 
also cheap, and the things which were 
avai~1e at As. 5 at that time are now costing 
As. 200. 

SHRI SAlAAM JAKHARI: Shri Rajveer, 
why are you disturbing me? You are not 
listening to me. Please, listen to me. Please 
listen to my agreement. it Is wrong to say that 
things were cheap at that time. Please listen 
to me. Why :11'8 you behaving like that When 
I lend my ears to you, you too should 
cooperate. 

SHRI MOHAMMAD All ASHRAF 
FATMI (Darbhanga): WOUld you like to buy 
wheat at a lower price? You are importing 
wheat from foreign countries. 

SHRI RAJVEER SINGH: Please fix the 
procurement price of wheat, at Rs. 400 a 
quintal. 

SHRI MOHAMMAD ALL ASHORE 
FArMI: You purchase the whet at the price 
on whidl the Government Is importing it from 
foreign countries? 

SHRI BAlAAM JAKHAR: this Is no 
argument. this Is not a wise argument. 
Please listen to me. Please try to understand 
what I am saying. It Is very Simple .. I am not 
anti-farmer, rather I am their worshipper and 
I am their servant.. 

SHRI SHYAM BIHARI MISRA(Bilhaur): 
You areta big farmer whereas we are smaH 
farmers. We have only 8 bighas of land 
whereas you hav9 800 bights of land. 

SHRI BA&.RAM JAKHAR: Please Usten 
to me ... What can I 00 if you do not listen to 
me? Mr. Speaker, Sir, there is a way of 
raising points, We hearCl (I'm when I. spoke 
'¥ over 50 minutes ,'nd nOl ~dy Interrupted 
tum. He should now Ii~. 'n to us also. What I 
want to ~ very Sll. ,pie. Those days 
when wheat was available at the rate of Rs. 
160 a qUintal, it was considered cheap, as 
the rupee had value, there were buyers and 
that is why the GovemfTltol"lt purchased it. 
The same thing Is happenCliog today also -
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Indulge in mamet Intervention. I want that the 
Coconut, Pepper growers should also be 
brought within Its purview. In this regard I 
want to say that farmers will be given 
remunerative prices. At the same time, I am 
glad what you suggested. I am already seized 
of the matter and I too wished that somebody 
should raise It. I express my gratitude to you 
all for \raising It here ... 

particularly so far as Mildest and maize are 
concemed. I have asked all the institutions to 
start purchasing them. 

SHRI RAJVEER SINGH: Hon. Minister, 
from when are these institutions purchasing? 

SHRI SALAAM JAKHAR: Shri Rajveer 
Singh, please do not interrupt. Please listen 
to me patiently. 

SHRI VISHWANATH PRATA? SINGH: 
You are speaking about Rabi prices. I want 
to submit that the announcement of Rabi 
crops was generally made before the sowing 
of corps and we used to announce it before 
16th October so that the farmers would 
decide whether crops should be sown or not. 
Now crops have been sown, but as yet the 
prices of Rabi crops have not been 
announced. I want to ask the Government as 
to when it IS going to make the announcement. 
Has the GoveMment changed the polICy and 
whether the announcement of the prices of 
Rabi corps would be made alter this time? 

SHRI SALAAM JAKHAR: I was going to 
reply to this also. Sometimes this happens 
You are right and I fully agree with you that 
the announcement will be made before the 
sowing season. In future the annoucement 
wHi be made before the sowing seasons. I 
admit that this year there has been delay in 
this matter. 

SHRI VISHWANATH PRATA? SINGH: 
When w~1 It be announced this year? 

SHRIBAlRAMJHAKHAR:Wearegoing 
k> announce it in the first week of December 
ahd it Will be done at the earliest. Every thing 
is ready in this regard and I am trying to 
accommodate accordingly. 

SHRI NITISH KUMAR: Have you agreed 
to what we suggested? 

SHRI BALRAM JAKHAR: I am going to 
a~lounce the wheat procurement price in 
such a manner so that the farmers Will get 
more benefit and Will not suffer any loss even 
during the worst penod. I am looking how we 
can help them during the Onam festival and 

[English] 

SHRI V.S. VIJAYARAGHAVAN: 
(Palghat): What about cash Crops? 

SHRI BALAAM JAKHAR: I am referring 
to Kerala only. I am looking into the market 
intervention also. I have said that in spite of 
your not referring to It. 

[ Translation] 
I want to submit that as you suggested 

we are going to allow free movement of 
foodgrains and other crops within the country 
by any producer or farmer. The State 
Govemments wiD be asked not to interfere 
directly or indirectly in the tranSportation of 
the crops. The farmers deserve this right. 

SHRI VISHWANATH PRATA? SINGH: 
A law should be formulated that if a persons 
makes any restrictions in the transportation 
Offoodgrains,hewiabeprosecuted,pen~sed 
and sent to Jail, becuase iIIegallyana 
informally such restrictions are usually made. 

SHRI SALAAM JAKHAR: if it become 
essential, this too will be done. 

SHRI RAM VILAS PAWAN: Restriction 
Movement should be lifted from today itself. 
We shall mo\'e the crops from today itself. 

SHRI BALRAM JAKHAR: Will' 
restnCllon movement I have done all this 
having con,,0:dt.:ms (Interruptions) 

51 :RI V'IS!-<',"w'ANATH pRATA? SINGH: 
We thank you for this. It is farmers' issue and 
therefore. I express my thanks to you. I think 
you as you are ready to remove all restrictions 
in the movement of crops. You should accept 
our one more suggestion. There are some 
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ISh. Vishwanath Pratap Singh] these should be ~ in mind while replaying 

complexities in value addition for example. 
when we make rice from paddy. We have to 
get a licence. similarly. we need licence for 
making flour out of wheat. We will be glad if 
the Government decides to abolish all such 
restrictions in value addition as well as 
movement of corps. 

SHRI SALRAM JAKHAR: I make an 
announce met only when I have consulted 
properly and everything is decided. A mao 

. should not make falls promise. 

[English] 

I do not want to say a thing which I 
cannot say. This is the agricultural policy that 
I pursue. 

[ Translation] 

Taking this thing into consideration I am 
going to do it. 

MR. SPEAKER: Look. the hon. Members 
are giving very nice suggestions but in may 
opinion, it will be proper if you consider al 
these suggestions while replying to the 
Debate in the end. 

SHRI VISHWANATH PRATAP SINGH: 
Mr. Speaker, Sir, if we are getting some 
benefit, why you are slopping him and thus 
depriving us of it? 

SHRI LAL K. ADVAN (Gandhi Nagar): If 
there is any suggestion in the interest of 
farmers what is the objection in accepting it 
promptly? 

SHRI NITISH KUMAR: I think there 
might be farmers in your constituency too? 

MR. SPEAKER: LOOK: I am saying that 
the suggestions which are being made are 
good, but you should not commit any such 
mistake on account of which they cease to 
remain good. Again these suggestions will 
have to be placed before the Cabinet which 
will dicide. That should not happen. I have 
stated that the suggestions are good and 

to the Debate. . 

SHRI CHANDRA JEET 
YADAV(Azamgarh); He has said that he has 
already consulted the hon. Prime Minister. 

SHRI VISHWANATH PRATAP SINGH; 
The hon. Agriculture Minister has said that 
there would be free movement of corp no 
value addition and no Iincence. Just like he 
used to give rulings th9Hosue. That is his 
style. -

MR. SPEAKER: He will do it. 

SHRI SALRAM JAKHAR: I do not make 
any false promise orda a thing which I cannot 
implement. It is a different thing that you want 
to make a fun of it. Only after seeking advice 
I have stated these things about movement 
and the hon. Prime Minister himself has told 
it yesterday. I am stating it 0,1 that basis only. 
I have spoken abOut investment after seeking 
the consent of hon. Prime Minister. 1 cannot 
do it on my own. I am a member of th~ 
Cabinet, and cannot decide things on my 
own. Your suggestions are good, but there 
are some more things to be taken into 
consideration. 

People in Punjab demand laving use of 
harvest machines on the plea-tnar these 
cause unemployment. But who can convince 
them? The rate of daily wages in that State 
is Rs, 60/- whereas in your State it is Rs. 111 
-or 12/- I would request Sh:i Paswan to get 
them dOUble of the present amount. 

SHRI RAM VILAS PASWAN: The rate 
of daily wages in our State is very low, that is 
why the labourers come to your State. 

SHRI SALRAM JAKHAR: In fact the 
problem can not be solved in this way in 
future. it would be solved only when the 
States such as Orissa, Eastern Uttar Pradesh 
etc. also make their contribution equally. You 
think that the three States would continue of 
fulful the reQl,!iremnts of al other State forever. 
It is not pOsSible even if these States want to 
do so. You will have to share the burden anc 
remove the imbalances. The new policy has 
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beenframedforthis purpose only. I convened 
a meeting of all the State Ministers of Agriclture 
and Chief Ministers and asked them to 
evaluate the prevailingcon~ition ofthecountry 
and the States. Some projects are lying 
incomplete due to the pending construction 
work of canals while others due to the lack of 
electric supply or tube wells. You have stated 
that an amount of only Rs. 15001- crores 
would be sufficient to provide power supply 
to all the tubwells. But only the tubewelss 
won't do. Both electricity and water supply 
are also essential for the agriculture. If you 
want to remove imbalance, adequate funds 
will have to be sanctioned. Just now, an hon. 
Member wanted to know the amount allotted 
for the purpose-first it was Rs. 50001- and 
then amount was increased to Rs. 10.0001. 
I know that it is inadequate, I am also not 
satisfied at this allocation but we will have to 
cut the coat according to the cloth; so how 
can I increase it. The amount will be increased 
gradually yearby year. We are making efforts 
to find out some other sources to increase 
the production. Just asthe hon. Prime Minister 
pointed out yesterday ir the House that there 
was a diversion of cash cropar orcereal or 
food crop. (Interruption) 

SHRf NITISH KUMAR: Mr. Minister,the 
topiC of diSCUSSion at the amount is not cash 
crop. You are ~ag a speech of general 
nature and this speech, of course, would be 
good because you are a senior member and 
baSically a farmer. But the topic of discussion 
under rule. 193 before the House is fertilizer 
policy and import of wheat. But you are not 
speaking on this issue. Please tell us why 
wheat is being imported. Today, the Minister 
of Finance has also stated that besides 
wheat, rice and edible oils were also proposed 
to be imported. You may please clarify the 
position in this. regared. _-

SHRI BALRAM JAKHAR: You please 
take your seat, this is not the situation. 
Yesterday, I gave the details in regard to the 
total and estimated production of edible oils. 
But first of all listen to me, be patient. 

SHRI NITISH KUMAR; We want to hear 
you on the matter under discussion. No 
member suspects your intentions as an 

wheat import 
individual. Bt.. we would like to know what 
was the nee j to increase the prices of 
fertilizers aftl r withdrawing subsidy and 
control over It and to import wheat, thus 
wasting foreign exchange worth Rs. 1500 
crores. The hon .. ~ may pteaS9 giva_ 
_~in regard to the proposed import 

of rice and edible oils. 

SHRI BALAAM JAKHAR: If there is 
interruption when a person speaks, the 
sequenre breaks an i the Speaker dislikes it. 
You will know only \'<1en you listen. I have 
already clarified the f: Jints. I repeat then. I 
was speaking with regard to scarcity as to 
why and when it arises a 1d the presnet_policy 
is framed on the basis o' all tFie factors. We 
would produce it in our country itself,. this is 
the only solution. If a persons has the thing 
he would not go for it to others. Instead of 
importing a thing, it is better to increase its 
production in the country itself and thus 
remove the imbalance. 

SHRI VISHWANATH PRATAP 
SINGH(Fetehpur); But is there scarcity of 
rice too? Why rice is~ed to be Imported? 
The hon Minist8r of finance has stated that 
rice would also be imported. Hs written 
statement is there in the House. 

SHRI BALAAM JAKHAR: This is matter 
related to trade. 

You have been the Prime Minister and 
you know each and everything. 

( Interruptions) 

SHRI VISHWANNATH PRATAP 
SINGH: But Please tell whether there is 
shortage of rice too? 

SHRI BALAAM JAKHAR: At least you 
should not ask these quetions. I am about to 
explain why rice is proposed to be imported. 
Recently, I hat' been to Vietnam. They desired 
to get a sugar " mill butSTnce they ran short 
of foreign exch.1Oge they proposed to give 
rice in exchange of setting up the sugar mill. 
That is why, rice 11 being imported. We ca,l 
export Basmati nee. there is no problerr. in it. 
We can export an ite 11 which may fetch more 
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[Sh. Balram Jakhar] sanction subsidy of Rs. 30. 000 to help the 

foreign exchange to us and import a thing 
which is of low price, what is the harm, in 
doing the things which are beneficial to us. In 
regard to your submission about cash crop I 
would like to ask why does a farmer divert 
towards the cash crop. When does he~ 
not find it profitable. The other crops. No 
shopkeeper sells commodities for the sake 
of consumers, he does so far his own bereft. 
He sells foodgrains not to eam profits a7i"d not 
just to serve the consumers. of incentives 
are given to farmers they would in creas their 
produce. More production would lead to 
more earning. In that condition we would not 
have to import the same from outside, we 
would be relieved of that burden. That is why 
we want it to be an agro-based industry. 

[English] 

SHRI AMAl DATTA (Diamond 
Harbour): What you are saying amounts to 
this that, in your Agricultural Policy, there is 
no need to have seH-sufficiency in foodgrains. 

SHRJ BAlRAM JAKHAR: I did not say 
that.' 

SHRI AMAl DATTA: We must know 
what is your policy • 

SHRI SALAAM JAKHAR: We have to 
increase production. You cannot increase 
production in the same land. You have to 
expand it. That is why, I say that I am going 
to give 50 per cent subsidy to those farmers 
who are utilising miOimum quant~y of water 
and putting it to maxium use. That is what I 
am trying to do and thafis what we have to 
do. We have to find ways and means to have 
new seeds. We have to find those seeds 
which can resist pests and other things, That 
is what I am trying to do and that is the policy 
which I am going to formulat. 

J Translation] 

That is why I say that alongwith these 
things, we want to implement the policy. 
There are proposals to withdraw subsidy. 
The Government has launched a scheme to 

small farmers to purchase tractor. 
( Interruptions) 

SHRI SANTOSH KUMAR 
GANGWAR(Bareilly): Mr. Speaker, Sir, 
whatever the hon. Minister has said here, is 
true. But he may kindly clarify why wheat was 
in1>Orted at such a high price? 

( Interruptions) 

SHRI RAJVEER SINGH (Aonla): Mr. 
Speaker, Sir, why wheat was imported and 
the price of fertilizers were increased. Will 
the ifTl)Ort of wheat ccn:lnue and will too 
prices of fertiJ~ers be reduced or not? The 
hon. Minister may kindly give reply to all 
these questions. So far as the statement of 
the hon. Minister in general is concerned, we 
agree with him We do want the hon. Minister 
to seek on the subject. 

( Interruptions) 

SHRI BAlAAM JAKHAR: Mr. Speaker, 
Sir, I am speaking on the topic itself. last 
year contract of 12 lakh tones of food grains 
had been signed, tenders were invited. I toid 
him in writing that the crops were about to 
arrive. 

( Interruptions) 

SHRI BAlAAM JAKHAR: Please sit 
down. If you are not aware of the factual 
position, you should not speak. Please sit 
down. 

[English] 

A little knowledge is a very dangerous 
thing. 

[ Translation] 

SHRI NITISH KUMAR: Mr. Speaker, 
Sir, the-hon. Minister is not p!!aking on the 
pointd raised by me. I asked as to why wheat, 
hadlo be imported, but the hon. Minster is 
saying nothing about that. While the question 
No. 62 was being dealt today in the morning 
during the Question Hour. the hon. Minister 
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of Finance made it clear on being asked that 
not only wheat but also rice and edible oils 
could be if11)Orted, if needed. Mr. Speaker, 
Sir I, therefore, seek protection from you for 
the whOle of the House. You are the Speaker 
and you are the protector of the House. You 
should kindly request the hon. Minister to 
speak precisely on the relevant issue that 
has been saised and on which a discussion 
Is going on (Interruptions) 

MR. SPEAKERL: Look. we want an 
open discussion on a very good and important 
issue like this and, as a matter oc fact, we 
have so far been holding the discussion 
withan open mind. Questions may spring up 
in the mind after 5, 10 or say, 20 hours of 
diSCUSSIOn, because this is such a big question 
as there cannot be a wholesome reply to it in 
a single go. Actually, when there has already 
been a discussion for 7-8 hours, replies on 
two issues have already been made by the 
hon. Minister of food and Civil supplies, and 
now on the third reply is being given by the 
hon. Minrster of Agriculture as the question 
relates to his Ministry.You should please let 
him colJl)lete his reply in his own way. You 
should pen done the questions that spring up 
in your mind and you can ask them when the 
reply of the hon. Minister is over. if you go on 
intervening him like this by putting question 
after question during his speech .. then how 
will it be possible for him to both going on with 
his speech and satisfYing yOu by answering 
your intervene questions. I would, therefore, 
suggest that you should take down the 
questions that you intend to ask. 

[English) 

We wiU allow you to put the question 

( Translation) 

SHRI NITISH KUMAR: Mr. Speaker, 
Sir, it is already getting t;!!! past three. 

SHRI VISHWANATH PRATAP SINGH: 
Mr. Speaker, Sir, with the Increase In the 
price of fertilizers there has been a dump the 
trade of wheat • The hon. Minister has, 
however, hardly felt the need to highlight this 
point.. The hon. Minister Is not at aU analyzing 

wheat inpot1 

the irJl>aCl on the trade in the wake of raising 
the price of fertiliselS and by releasing the 
if11)Orted wheat in the market. 

MR. SPEAKER: You have raised a very 
good point. You have passed on suggestions 
as well, but we have to considerthe point that 
whatever has been stated by the lion. Minister 
be taken lightly. Let him first COfTl)leted his 
speech and I will aUow you to speak 
thereafter. 

SHAI VISWANATH PRATAP SINGH: 
Mr. Speaker, Sir, you should kindly try to 
bring him to the point , we want him to hear 
on this very subject. (Interruptions) 

[English} 

MR. SPEAKER: Mr. Minister, will you 
address the Chair? 

SHAI SAlAAM JAKHAR: I wUI address 
the Chair. But they rQ!,ISt listen to meproperty. 

( intenvotions) 

( Translation] 

Mr. Speaker, Sir, replies nave been 
made to all the questions that were raised. I 
am of the opinion that sooner it is better it wiD 
be. I never said aU that is being made to by 
the hOIl. Member. I was actually aU out to 
explain to you the inllad foUowing the price 
rise. Now, I would like to ex~n to you the 
cifference that would be there in case of price 
~e on fertiliser. The target of wheat seed 
SOwing In the $~ed area of North India 
has almost been' achieved. Some slippages 
have of course, been reported from some 
States of South India and aJso from some 
prts of U.P.I know, the farmers had to resort 
to more than required use of CAP., urea 
and some other fertiliselS, Certain quantity 
of ferilisers had also to be inl>Orted. when we 
set up our own fertiliser manufacturing unb 
producing good qualityof fertiliser then things 
wiD be all righlin a natural Way: 

Mr. Speaker. SIr ... my considerations 
.. aimed al ~nsuring economicweUbeing of 
the farmers. The Govemment alms to do It 
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[Sh. Balram Jakhar] correct that. We are thinking out to make the 

by giving remunerative price an I profitable 
price to their produce as also by 9 ving some 
relief in transport along with S( 11e other 
relives. We want to do it in every field. We 
want to do it in the areas like - hrigation , 
fishe~ies dairies poultry bee-keepin\\ etc. We 
want to lend food value to them. We are 
contemplating as to how to do all this. We 
can arrange fertilisers only when we have 
money with us, Now, we Irlink that it is not 
proper to take hund~ed or one hundred and 
fift rupees. We want that if the farmers have 
a rightful claim to take As. 500 than they must 
take that. similarly, if the of their products 
comes to As. 1000 then they must claim that. 
We do not want to make the f arme rs bonded
labarss just by giving them one hundred and 
mtyru'pees. The Government wants to give 
them prestige. We want them to leel that 
they are receiving trle:r rightful claim. Ithink, 
they do not want handouts. 

[English] 

I do nol wallt handouts. I want klsans to 
rub the shoulders with the highest and the 
mightiest. 

Translation] 

I want that the question of how to 
implement that, should be left with the States 
and the P.D.S should be handled by then, 
The rightlul claims should be met with. 
Attention should be paid to the demands of 
the poor farmers, J.9.Q.OIJL~S, Harijan 
agricultural labour. Earlier their wage was 
As. 5 to 1 0 and now it is As. 60 The point , 
there should be money only then the 
distribution of it can be possible. Nothing that 
obliterates the interest of Ihe farmers can be 
allowed to happen. The Government has the 
responsibility.to ensure their progress. The 
Govemment wants to make the credit -system 
more effec1ive. We want to made it more 
effec1ive so that the farmers may derive 
maximum benefit. With the help of all we will 
try to streamline the systems to make the 
farmers self-reliant. h is know to all that a 
wrong has happened to be committed. But 
there is nothing to bother about, we will 

co-operative societies more viable. Things 
will be done taking all these points into 
consideration. . 

We have to realise that if we really want 
to bring down the per-centage of 
unemployment, we will have to set up fertiliser· 
industries in villages. We lack in systems like 
packaging, trading and marketing, The 
Government has formulated a scheme of 
As. 662 crore for this purpose. 

In spite of all our limits and limitations the 
Government is committed to saf9guard the 
interests of the farmers. 

SHAI VISHWANATH PPATAP SiNGH 
Mr. Speaker, Sir, the hon. Ministe; is not al 
all replying queries raised by us So what is 
the sense in listening to him .... (In terrL'ptJons) 

SHRI LAL K. ADVANi: Mr. Speaker. 
Sir, I would like to remind the hon. Minister of 

Agriculture that the subject of today's 
discussion is not the demands for grants of 
the Ministry of Agriculture. Tcday the 
discussion started with reference to the 
Adjournment Motion that was brought forth 
by a record number of Members present that 
day. There were two aspects of the 
Adjournment Motion - the first is that there is 
a simmering discontent among the farmers 
throughout the country in the wake of price 
hike on fertilizers, as also due the policy of 
decontrol and due to withdrawal of subsidy. 
We wanted to bring this fact to the notice of 
the Government. The second thing concerns 
the issue of wheat. Shri Tarun Gogo; is 
present at the moment. At one time he stated 
thal there was a surplus stock 01 wheat in the 
country in as much as that the Government 
would export wheat and for which a plan was 
being drawn. Just after 15 days of his 
statement, the Government had 10 import 
wheat. The fac1 that the price at which wheat 
was exported was much less than the price 
at which the same was imported, gives birth 
to many suspicions. The han. Ministeropined 
that as technically It could not be an 
Adjournment Motion, hence that was put as 
a Discussion under Rule 193. We, however, 
find thal no proper reply to these two points 
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seem to be coming forth d' Jring the course of 
the present discussion. Regarding both the 
issues, neither any assurance has been 
given by the Government that it would give 
relief to farmers by reducing the prices of 
fertilizers nor any convincing answer has 
been given as to why it committed irregulars 
In importing wheat due to which the farmers 
of India are forced to feel that on the one 
hand they are not being given the proper 
price of their wheat, on the other hand, the 
farmers of the foreign countries are paid a 
very high price for the same commodity. 

Mr. Speaker. Sir, the purpose of the 
Adjoumment Motion IS to express resentment 
of the people and censure the Govemment. 
Technically, this issue is not covered under 
this periphery. We accept your version. But 
we are completely dissatisfied with this 
answer given by the Govemment regarding 
fertilizers and wheat and we wanted to 
express the resentment, of people. In a bid 
to display our resentment, paying due regard 
to you, we walk out o(the House. 

15.24 hrs. 

At this stage Shri Lal K. Advani and some 
other han. MefiiEiiirs /eft the House. 

SHRI RAM VILAS PASWAN: Mr. 
Speaker, Sir, we have only this much of 
submission to you that the Government is 
still not clarifying the position as to why it is 
purchasing wheat from farmers of foreign 
countries at the rate of Rs. 526 per quintal. 
On the one hand it is paying much higher 
price to the farmers of America and Canada 
and on the other hand ~ is expecting higher 
production from the Indian farmers who are 
being paid very low price of their produce. 
This policy ot the Government is anti- people 
and anti-farmer. Despite Shri Jakhaa 
advocacy 01 the policieS of the Government 
It is very ~ from the actions of the 
Government that It Is col1l>letely an anti
people and anti-farmer. 

(English] 

SHRIINDRAJIT GUPT A (Midanapore J: 
As the Mover of this motion, l1i"iV86een 

wheat import 
sittting patiently all these three days, listening 
to the replies given by the three Ministers. 
And I am very sorry to say that the point 
which h~d agitated everybody, not only in the 
House but outside - two specific points only 
on those issues, we have got no satisfaction 
from the replies which have been given. 
They are evasive replies. The do not gave 
any satisfactory explanation as to why the 
state of affairs have come to such a~ 
Every time, the prices go up, we have to 
import wheat from outside, this is a pecuiiar 
kind of explanation I have heard for the first 
time. Prices go up and down all the time; 
fluctuating prices are there. He says: 'Prices 
have gone up because we went to procure 
wheat. Prices went up and, therefore, we 
have no othergo butto import·. And importing 
at such high ~rices is going to finish off our 
agriculture for a long time to come. 

THE MINISTER OF AGRICULTURE 
(SHRI SALAAM JAKHAR): I do not agree. 

SHRIINDRAJI'!"GUPTA:ldidnotexpect 
you to agree. 

SHRI SALAAM JAKHAR: We explained 
as to why it was done. It is not our intention; 
if we have got the things, then we would not 
have imported. It IS only a question that we 
cannot allow the country to go hungry at that 
time. (Interruptions) 

SHRI SAIFUDDIN CHOUDHURY 
(Kalwa): There is enough food in our country . 
Then how did the question come up? 

SHRIINDRAJIT GUPTA: According to 
the Government, we have become self
sufficient in foodgrains. All over the WOr1d-:W;
liaWioeen saying that we are sen-suffic!..nJ 
In foodgrains. (Interruptions) ---«-

SHRI SALAAM JAKHAR: I explained to 
you as towhatsteps we are going to undertake 
to compensate the farmers for that. 
(Interruptions) 

SHRI VISHWANATH PRATAP SINGH 
(F atehpur): SIr, there Is an answer on general 
Agricultural Policy but on fertiliser inl>Ort. no 
Minister is giving any answer. We seriously 
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protest this hike In fertiliser prices and also 
for not giving any answer as to why rice and 
wheat 18 being inl>orted . Thel8fol8, we 
decided to wakup-out and not to further 
participate In fhlS. 

15.28 h ... 

AI this slage. Shri Vlshwanath Prarap 
Singh and some olher hon. Members left the 
House 

( Interruptions) 

SHRI SAiFUDDlN CHOUDHURY: We 
want to know how are you going to protect 
the farmers. 

THE MINISTER OF STATE OF THE 
MINISTRY OF FOOD (SHRI TARUN 
GOGOI): Why did you not ask yesterday? I 
am prepared to answer all your 
questions.( Interruptions) 

SHRI I~JIT GUPTA: If you want to 
say that traders were ho~ and that Is why 
there was shortage, why did you not take any 
action against· the hoardes? There was 
nothing against the hoardes and traders. 

15. 29. h .... 

At this stage. Shri Indrajit Gupta and 

fanners In the face of steep rise In fertlJlz8{ 
P!1ges. How are you going to ~ec;I the 
small and marginal farmers? You have not 
given any rapIy to thliSo, we al8 waking 
out. 

15. 29112 h .... 

At this stage, Shri Saifuddin Ch_gudhury 
andsomsotherhon.MemberslefttheHouss. 

MR. SPEAKER: Is there anything else? 
We have two or three minutes before we 
start the Private Mermers' Business. 

[ Tl3Ilsiation) 

SHRI ANANTRAO DESHMUKH 
(Washlm): The hon. Minister has pointed out 
that the Govemment has fixed the support 
price of every commodty and whenever the 
prices of commodities come down inmarket, 
It purchase those commodities at the fixed 

4 SUpport price. Today prices of millet (J_Qwar 
) has d_!9reasd very much in 
Maharashtra. What Is the infrastruture made 
by the Govemment in this r89ard: What Is 
the strategy of the Govemment to purchase 
the c;;9ntre commodity at the fixed support 
price declared by It? 

[English) 

SOmB other han. Members left the House SHRI BAlAAM JAKHAR: That Is what I 

( InterrupPons) 

SHRI SAIfUDDIN CHOUDHURY: Why 
did you spent As. 15,000 crore? 

SHRI BAlt._UDEB AC~IA ~): 
'(Du have not given any satisfactory reply, 
tlnterruptions) 

SHRI TARUN GOGOI: You wel8 not 
present when I was replying. Why did you not 
~ me any questions yesterday? 

SHRI SAIFUDDIN CHOUDHURY: He 
has given no reply as to how they are going 

referred to. 

[ Tl3Ilsiation) 

I have asked them that whenever the,. 
Is fan in prlcea: they should go there 
ImmedIaIeIy and take the necessary steps In 
this regard on priodtt OMls, 

(EngI$h) 

SHRI TARUN qaGOl: He has already 
asked me and we a.- going to buy for it. It Is 
brought to our notice and I wW instruct my 
FCI. 
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[ Translation] 

SHRt ANANTRAO DESHMUKH: Mr. 
Speaker, Sir, through you t want to point out 
to the hon. Ministerthat when the commodity 
reaches the marXet and the mechanism of 
the Govemment is n~t functioning there at 
that time then what is the use of such a 
mechanism. 

[English] 

SHRI TARUNGOGOt: We will buy. 1 am 
giving the assurance, whatever is offered to 
me. I win buy. 

SHRI ASHOK ANANDRAO 
DESHMtlKH(ParbbaIli): !-have collected the 
information rega~ing the cost of production 
of different important crops of Maharsbtra 
State from Government authorities: As the 
rise In the prices of fertilizer and other essential 
inputs including labour wages, it is very 
essential to consider all these factors before 
melaling the price of agricultural produce, 
otherwise our farmers will not be able to 
undertake the food production programme 
in present situation. 

Therefore you are kindly requested to 
look into the matter seriusly, otherwise our 
agrarians economy will be in danger our self
sufficiency will be in danger and even our 
economic Independence will be in danger 

[ Translation] 

I would like to hand over the attached 
copy to Shri Balram Jakhar (Interruptions) 

MR. SPEAKER: No, not like this you 
ask your question 

[English) 

This is not correct. Not like this Mr. 
De!!Lmukh. This is not a private House. You 
sl}?uld give it to him in his chamber. 

• SHRI V.S. VIJA'(ARA§HAVAN 
(Palghat): Is there any package program for 
Kerala? 

MR. SPEAKER: Now the Private 
Members Business. Shri Arjun Charan Sethi. 

MR. SPEAKER: The House shall now 
take up Private Members' Business. Shri 
Arjun Cham SethI. 

[MR DEPUTYN SPEAKER In the Chail1 

15.31 h .... 

SPECIAL FINANCIAL ASSISTNCE TO 
n-tE STATE OF OBtS$A BILL* 

[English] 

SHRt. ARJUN CHARAN SETHI 
(9hadrak): I beg to moveforleaveto intr!?_.udoe 
a Bill to provide for special financial 
assistanfce to the State of Orissa for the 
welfare of Scheduled Casts and Scheduled 
Tribes a"ld for the development, exploitation 
and properutiisation of the mineral resoruces. 

is: 
MR. DEPUTY SPEAKER: the question 

'That ~aye be graned to introduce a Bill 
to provide for sepcial financial assitance 
to the State of Orissa for the welfare of 
Scheduled castes and Scheduled Tribes 
and for the development, exploitation 
end proper utilisation of the mineral 

·resoures.· 

ThIJ motion was adofX8d 

15. 31 ,112 h .... 

SHRt ARJUN CHARAN SETHI: I 
intropduce the Bill. 

[ Translation) 

POPULATION CONTROL AND FAMILY 
. WELFARE Bll* 

SHRI AAJNATH SONKAR SHASTRI 
(Saldpulj. SIr, f beg to move for leave to 
introduce a Bill to provide for measures 
control the increasing population and to 

'Published in Gazzette of India, Extraordinary, Part II Section 2, dated 27.1I.1992 


